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DR.  G.  VIJAYA     MOHAN  REDDY 
(Andhra Pradesh):     Sir, the tragedy    of 
our country is this kind of senseless dis- 
traction of forests.   As in any other walk 
of life, it is a few people who indulge ia 
this destruction and the common lot, th* 
poor people    are    unnecessarily chastised 
and punished.     People  who are  dwelling 
in the villages near about forests are pen- 
alised  for very very    small  things—lik* 
feeding     their  own     cattle,  which  ih*y 
naturally will have  to,  not with  the  Big 
trees but with some leaves or some grass. 
That is why I want to submit that it it 
the very big contractors  who are greedy 
and want to make a  quick  buck,     hav* 
taken to this illegal destruction of forests 
on a large scale and they have not left 
any  area.     From  Cape Comorin  to  th* 
Himalayas this     destruction has     takea 
place on a vast scale and this greediness 
has led to very grave consequence of dis- 
turbance of total ecological balance in our 
country.   Bharat which was shasya shyam- 
lay—always  green—has one-third portio* 
slowly going into a desert.    This tragedy 
-will  have  to  be  faced  very 
1 P.1C ' squarely, and we will have to 
take   very   definite   measures. 

So also, Sir, I want to state about ano- 
ther class, the capitalists who have takea 
to mining, sometimes illegal sometime*, 
even though legal, without any check or 
hindrance. This has also led to denu- 
dation of forests areas on a large seal*, 
and once and for all they are becoming 
unfit even to grow grass, leave alone af- 
forestation. Cement factories and espe- 
cially the paper manufacturers have mor* 
or less become monarchs with their 
wealth. With big riches that they hav* 
got, they were able to bribe all agencies 
and were able to denude our forest 
wealth. The Government should take a 
very strong view of these activities and 
try to curb them and try to inflict very 
severe punishments so that nobody couM. 
dare to enter forest areas which are th* 
most sacred possessions of our conntry- 
men.  
' 

Another point as far as Andhra    Pra- 
desh is concerned is that th* Gorenmemt 
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[Dr. G. Vijaya Mohan Reddy] 
has taken the afforestation drive as >he 
most important subject on its hand. It 
ia known in every village, at the gram 
panchayat level and at all other levels. 
The Labour Department and all other 
Departments have taken up the drive of 
planting trees everywhere, and tne Fore^.t 
Department in the forest areas. This is 
a huge drive in which we want to give 
employment also to lakhs of youth by 
giving them honorarium so that in the 
villages there is no decline in the trees 
and the villagers look after the trees. 
And, the money spent in this direction, 
we feel, is well spent because it will make 
our youth love the soil, love the plants, 
love the trees. It will be more or less 
life-breath to all our countrymen. We 
have taken up this drive as the most im- 
portant drive that our State has thought 
 

Anoher thing, Sir, if about supply of 
aas, gobar gas and such other program- 
mes. This programme has been taken up 
ia a very enlarged sphere. We are plan- 
ning for community latrina programme 
inside the villages and supply of gas to 
the village community so that the villa- 
gers will get their gas supply also. That 
is why, Sir, we will have to take up this 
programme on a priority basis all over 
tbe country and try to involve all the 
villagers, especially the youth of the 
villages to take up the programme. We 
want to give them honorarium. E<>pi:'j'ly 
in these days of unemployment, Rs. IOO 
per month could be very easily provided. 
This will be giving employment making 
diem interested tn the developmental work. 
And after some time they can come on 
their own and carry on with developmen- 
tal work as the direct agencies of the 
Government. And after some more train- 
ing in various industrial or in other activi- 
ties, they could very well man the entire 
development programme whether it is 
irrigation or cottage industries or village 
industries and give them a kind of self- 
reliance which is most essential. If we 
forget self-reliance in all aspects of our : 
fife, we will be forgetting everything. The I 
torch-beaten of onr    freedom movement 

have solidly stood on their ground against 
the invaders, against the Britishers and 
secured not only the freedom, but also 
our right to live with our heads high. Tliat 
is why I say self-reliance and afforestation 
drive will be in a position to inculcate 
these views amongst our youths. That is 
why I request the Central Government to 
take this programme as a priority pro- 
gramme. 
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"The leader of th© Chipko movement, 

Mr. Sunderlal Bahuguna, cannot but be 
shocked by what he saw during his re- 
cent 2500-kilometre trek across the 
Himalayan region. The receding green- 
ary in the region, nearly 60 per cent ot 
which was covered by thick forest at the 
beginning of the century, must have 
como to him as a rude shock..." 
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SHRI V. NARAYANASAMY (Pondi- 
cherry): Mr. Vice-Chairman, Sir, I thank 
you very much for having given me this 
opportunity to speak on this Private Mem- 
ber's Resolution moved by my esteemed 
colleague, Shri Suresh Pachouri. 

The sum and substance of the Resolution 
is actually to give a boost to the 20-Point 
Programme in which there are afforesta- 
tion and also development of the bio-gas 
and gobar gas technology in the rural 
areas. I would like to read the Resolu- 
tion which has been moved by the hon. 
Member: 

"that a total area of 140 lakh hectares 
in our country is registered as pasture 
Iand in the revenue records while prac- 
tically only forests are being used for 
grazing purposes; and" 

secondly "that as total demand for 
fire-wood comes to 1330 lakh tonnes as 
against the production of 490 lakh ton- 
nes only;". 

Therefore, my learned colleague also 
wants that the following measures may be 
taken for the purpose of increasing the 
pasture land and also to increase the fire- 
wood production. He pleads that the 
Government has to issue instructions to 
set up a special department for the mana- 
gement of this 140 lakh hectares of land 
a:jd convert the barren land into green 
pastures. Secondly, he pleads that steps 
nay be taken to increase the production 
of fire-wood and promote the use of new 
varieties of stoves, bio-gas and gobar gas 
on a priority basis. 

In the 20-Point Programme which was 
envisaged by our late Prime Minister, Smt. 
Indira Gandhi, after touring this entire 
country, we see that the afforestation pro- 
gramme was given more importance by 
her, apart from the agricultural production. 
Sir, when Pandit Nehru was in jail at the 
time of the freedom struggle, he wrote 
several letters to his daughter. She was a 
young girl. In those letters he emphasised 
the need for preserving the nature. He also 
wrote about the richness of the Ganga and 
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tbe Himalayas and tbe nature which lias 
been given by God to our country. Aso 
the ric)) lands and also the forests which 
have been catering to the needs of our 
population. That particular spirit which 
has been given in those letters were imbi- 
bed in the blood of Mrs. Gandhi and our 
late Prime Minister found that the rural 
population should be given more import- 
ance. Therefore, she brought in the 20- 
Point Programme. 

Sir, this 140 lakh hectares of pasture land 
which my learned friend has mentioned, is 
equivalent to nearly one-sixth of the total 
land which is remaining in our country. 
Sir, nearly one-sixth of the land has been 
kept barren either by the side of sea-shore 
or by the side of the hills and kept barren 
by rivers and so on and so forth. On the 
other side, we see that a lot of forests 
which have been giving livelihood to the 
Adivasis and other people living in those 
areas, have been indiscriminately cut, ille- 
gally cut and carried away by miscreants. 
We find in Karnataka, in Kerala and in 
other parts of the country the forests have 
been cut and carried away, though there 
are several enactments to protect forests in 
our country. We find through the news- 
papei reports that lorry loads of fiie-wi.or) 
which are illegally cut have been detained 
and the Forests Officers have been shod 
dead. These are the things which we see 
everyday. 

Since the forests are being cut, nature is 
also changing its course. See the Monsoon 
in Delhi for example. By this time it has 
not set in. The drought condition is pre- 
vailing in several parts of the country, es- 
pecially in Rajasthan, Karnataka, part? of 
Gujarat and several other parts of the 
country. Now, drought is there in Tamil 
Nadu.    It is there in our area also. 

The forest land which had been used 
for the purpose of developing forests has 
been used as pasture land. In Gujarat we 
have seen cattle have been dying due to 
shortage of fodder. Lakhs of tonnes of 
fodder has been brought from Maharash- 
tra and o'her parts of the cou.itry, the 
Central Government     spending crores of 

rupees to save these livestocks. Even thes 
they are not able to cope with the demand. 
Therefore, the resolution which has been 
moved to create more pasture land and to 
produce more pasture to get more fodder 
for the purpose of giving life to the live- 
stock which is the backbone of the agri- 
culturists in the rural areas is to be given 
importance. 

In other parts of Western Europe and 
also in Australia the pasture land has been 
given more importance because livestocks 
have been giving more milk and that the 
live-stocks have been used for the purpose 
of developing the agriculture sector; but in 
our country we have completely neglected 
the pasture land. The need for it has ari- 
sen because of drought prevailing in seve- 
ral parts of the country. Therefore, the 
importance should be given for developing 
the pasture land so that the livestocks can 
be saved. 

1 would like to submit that the Central 
Government in the    Seventh    Plan found 
that the Wasteland Development Board is 
the utmost need of the hour.    Therefore, 
the  Government     prepared  an  ambitious 
plan for bringing five million hectares   of 
Iand  for  the purpose    of developing the 
wasteland which has been lying unutilised 
for several years.   A thrust has been given 
by our hon.  Prime Minister.     In several 
I     meetings  and  also  in the National  Deve- 
lopment Council he said that if we want to 
protect the environment and if we want 
i    that there should be more production    in 
C-:M     country,     the    wasteland    develop- 
ment    is    the    utmost   need of tne hour. 
I congratulate the hon. Minister in charge 
j    of Environment that the Chairman of the 
Wasteland    Development Board has been 
appointed and that it is now moving fast 
for developing the wasteland, especially in 
Uttar Pradesh, Madhya Pradesh and other 
parts of the country.   The Wasteland Deve- 
lopment  Board  which has  been set     up 
should get the cooperation of the Irrigation 
Ministry also because the dryland farming 
is also to be given importance.    Though 
the Government wants to develop forests 
wherever possible, dryland farming    may 
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[Shri V. Narayanasamy] 
also be adopted by the Government be- 
cause we are deficient in oil production. 
The development of afforestation in various 
States by the Centre through the 20-point 
•programme alone is not sufficient, because 
•there should be cooperation from the State 
Governments too. We find that there is 
some sort of sluggishness on the part of 
some States towards the speedy develop- 
jnent of this programme. 

I would like to submit that in some 
States when the monsoon season has not 
set in they undertake some ambitious pro- 
gramme of tree plantation. Then within 
two or three months these plants perish 
because of non-availability of sufficient 
water. Then the whole scheme is com- 
pletely spoiled. Of course, in some States 
we see that the planting is done during the 
monsoon season but without proper moni- 
toring. Therefore, I would request the 
hon. Minister, who has been touring the 
whole country, to see that the develop- 
ment of afforestation programme is imple- 
mented. In this connection necessary in- 
structions should be issued to the State 
Governments especially in the social forest 
scheme and also in the forest areas. This 
can be done during the monsoon penDd, be- 
cause the water problem will not be there 
uurtng that season. I have also seen that 
the Government has gone in for an ambi- 
tious programme of seedling the forest 
areas, and hilly.areas during the mon'.oon 
period. But in some hilly areas we found 
that the trees have not grown. Those hilly 
areas are lying still barren. In these areas 
seedling by the manual labour is not pos- 
sible. Therefore, the Government has de- 
cided to go in for seedling through Heli- 
copters so that afforestation programme 
can be developed. 

Sir, we can find in the rural areas nearly 
75 per cent of the population use firewood 
for cooking purpose. It is also sold in 
urban areas. Therefore, I would like to 
submit to this august House that proper 
education may be imparted to the agricul- 
turists »*«ut the use of firewood trees in 
the bui^i land in which they are regularly 

cultivating, because trees does not require 
more energy or water. Our agriculturists 
can raise plants in the bund areas easily 
and they need not put any fertilisers. They 
can just put seeds and the plants grow 
automatically. 

Sir, solar energy is another source of 
energy which is now being developed. It 
can be used for the purpose of cooking, 
lighting, irrigation, agricultural machines 
and other allied purposes. Under the solar 
energy scheme it can be utilised fully 
whereas in other fields it is partially use- 
ful. Some of these have a direct utilisa- 
tion for the purposes which I have men- 
tioned earlier and some others in die in- 
direct form. Solar energy can be used 
for other purposes. It can be used direct- 
ly for cooking. It has been used in deve- 
loped countries on few models. However, 
two important points arise in this respect. 
Development of solar cooker suitable for 
use in rural areas of the States will need 
study of the cooking process, cooking oven 
that is chullahs and the eating habits of 
the local population. Secondly, there 
should be a drive to educate villagers in 
use of the solar cookers making them rea- 
lise the advantage and the economy invol- 
ved in that when compared with the tradi- 
tional one which they are using. Then we 
will have to attract the educated popula- 
tion in the villages in accepting this set of 
example and encouraging the local crafts- 
men and technicians to fabricate this kind 
of solar cooking projects. Another use of 
solar energy is for heating water which can 
be used for cooking, bathing or even in 
some cases for washing clothes. The in- 
direct use is through production of bio-gas. 
Sir, I would like to say that solar energy, 
would, to a certain extent, save energy, 
power which we have been getting through 
other sources and this will develop the 
environmental thing in a better sense. Sir, 
the bio-gas plants have been set up in 
various States with the help of Central 
Government. The bio-gas plants can be 
used well in rural areas as compared to 
urban areas. In the rural areas, raw mate- 
rial is easily available and the villagers 
who are depending upon cows and bullocks 



 

for their livelihood, they can keep the 
bio-gas plants in their areas and it can be 
better utilised when compared with the 
firewood which they hardly get in the 
rural areas. In Andhra Pradesh, for 
1985-86, the total target was 20,000 plants. 
From April, 1985 to December, 1985, the 
target fixed was 9600 plants and the target 
achieved was 6811 plants. In Assam, the 
annual target was 1,000 plants. The tar- 
get earmarked for a period of nine months 
was 480 and the target achieved was 39. 
This shows the poor performance. In 
Bihar, the annual target was 6400 plants. 
The target earmarked for nine months was 
3072 and the target achieved was 1250. In 
Gujarat, 4800 plants have been earmarked. 
2304 earmarked for nine months and the 
target achieved was 4,468. In Gujarat, they 
have gone beyond the limit and they have 
set up more plants as compared to the tar- 
get that has been fixed. Then in Haryana, 
2,220 was the annual target and the target 
earmarked for nine months was 1056. 
And they have achieved 560. In Jammu 
and Kashmir, the total target was 120. The 
target earmarked for nine months is 57 
and the achievement is 6. 

For Karnataka, 7,000 is the total target. 
The target for nine months is 3,360, and 
the achievement is 3,571. 

For Kerala, the total target is 2,400. The 
target for nine months is 1,152 and the 
achievement is 1,145. 

For Maharashtra 35,100 is the total tar- 
get. The target for nine months is 16,848. 
And the achievement during the period is 
19,753. 

In the case of Madhya Pradesh. 3,000 is 
the total target. The target for nine months 
is  1,440 and 878 is the achievement. 

For Orissa, the total target is 2,500. The 
target for nine months is 1,200 and the 
achievement  is   1,989. 

In the case of Punjab, the total target is 
1,600. The target for nine months is 768 
and the achievement is 802. 

For Rajasthan 5,000 is the total target 
and 2,400 is the target for nine months. 
'Ibe achievement is 3,202. 

For Tamil Nadu, 13,000 is the total 
target. The target for nine months is 
6,240 and the achievement is 11,900. It is 
actually nearing the total target within a 
period of nine months. 

In U.P. 20,000 is the total target The 
target for nine months is 9,600 and 11,249 
is the achievement. 

In West Bengal, 2,800 is the total targe*. 
The target for nine months is 1,344 and 
the achievement is 559. 

Sir, now on the one hand, we are 
developing in! science a|nd technology 
and on the other, we have to protect 
the environment and! feature, which is 
very material for the purpose of keeping 
the safety of our people's lives. Air pol- 
lution, water pollution and pollution from 
other sources are emanating because of 
industrial development. Therefore, a 
special thrust has been given for the pur- 
pose of protecting the environment. It 
was started by our leader Smt. Indira 
Gandhi and now it is being continued by 
our hon. Prime Minister. Environment 
protection has to be given much import- 
ance. Therefore, I would like to state 
that tree plantation programmes should 
be undertaken in the rural and urban 
areas. If we go to metropolitan cities 
like Bombay. Calcutta and Madras, we do 
not find even a single tree, which will keep 
the environment intact. I would like to 
say that the cutting of trees in th- urban 
areas and developing of townships indis- 
criminately is creating havoc and the 
entire environment is being completely 
ignored. Therefore the master plan in 
the urban areas has to be strictly enforc- 
ed. Thus the protection of the environ- 
ment can be ensured. I would also like 
to say that the protection of the environ- 
ment has been given much importance in 
the 20-point programme. I would urge 
the hon.   Minister to Tisit the rural areas 
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[Shri V. Narayanasamy] 
of the States which have been saying that 
these programmes are being implemented. 
Because the Central Government is giv- 
ing them the funds, it is directing them 
to execute the works. But the State Gov- 
ernmen! s which are the implementing 
agencies, have been saying that all the 
programmes of the 20-point programme 
including the environmental protection 
icheme have been implemented by them 
and they have been trying to take credit 
for that, especially the Opposition-ruled 
States. Therefore, the honourable Mini- 
ster should visit the rural areas and see 
for himself whether this programme of 
afforestation and social forestry is being 
implemented in right earnest. Then only 
will we be able to protect our future 
generations, especially when we are enter- 
ing the 21st century and set to ourselves 
glorious targets to achieve. 
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MR. DEPUTY CHAIRMAN: Further 

discussion on the Resolution wiH take 
place on the 8th August. Now, we shall 
continue with the Calling Attention. 

CALLING ATTENTION TO A MATTER 
OF URGENT PUBLIC IMPORTANCE- 
INADEQUATE SECURITY ARRANGE- 
MENTS AT STRATEGIC AND SENSI- 
TIVE PUBLIC PLACES TN DELHI— 

Contd. 
SARDAR I AG JIT SlNGH AURORA 

(Punjab): Mr. Deputy Chairman, Sir, 
before I talk about the Calling Attention 
morion, I would like to express my grief 
and sorrow about the incident that took 
place in Muktsar this morning where 
many innocent lives were lost by sense- 


